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FINANCIAL EXPRESS

SATURDAY, JANUARY 3, 2026

Form No. INC-26
[Fursuant to Rule 30 the Companies (Incorporation) Rules, 2014]
BEFORE THE CENTRAL GOVERNMENT REGIOMAL DIRECTOR,
NORTHERN REGION, NEW DELHI
IN THE MATTER OF SUB-SECTIOM (4) OF SECTION 13 OF THE COMPAMIES ACT, 2013
AND CLAUSE (a) OF SUB-RULE (5) OF RULE 30 OF THE COMPANIES
(INCORPORATION) RULES, 2014, AS AMENDED.
AND
IN THE MATTER OF SOLITAIRE BTN SOLAR PRIVATE LIMITED (CIN:
U01DLEDIPTC219024), HAVING ITS REGISTERED OFFICE AT 2339, OKHLA
INDUSTRIAL ESTATE, PHASE-HIL NEW DELHI-110020.
Applicant/Petitioner Company

Molice s hereby given bo the Genaral Public that the ApplicantPetfiioner Company proposes
to make an application bo the Central Govemment [Regional Director) under Seclion 13 of the
Companies Acl, 2043 {and rules made thereunder) seeking confirmation’ agoroval of
alteration of clause Il of the Memorandum of Association of the Comgany in terms of the
Special Resolution passed at the Extra-ordinary General Meefing held on 2™ January, 2026 10
anable the Company to change its Registered Office from the “Mational Capital Territory of
Delhi " 1o the “State of Madhya Pradesh'.
Any person whioses interest is likety to be afiecied by the proposed change of ihe Registerad
ifice of the Company may deliver either on the MCA-21 portal [www.mca.govin) Dy filing
investor complaint form or cause to be delivered or send by registered post of hisl her
objections supparted by an affidavit slating the nafure of his! har interest and grounds of
appasdion 1o the Ragional Director, Northen Region, Mnisiry of Corporate Affairs, B-2 Wing,
27 Floor, P Deandayal Antyodayz Bhawan, CGO Complex, Mew Delhi - 110003 femail id ;
rd.norhi@mea.gosmy, within 14 (fourtsen) days of the date of pubscation of this nolice with 3
copy to the Applicant! Peliioner Company at Bz Registered Office at the address as
mentioned above.

For Solitaire BTN Solar Private Limited

Sdi-
Satyendra Singh
2" January, 2026 Director
jgm\j Delhi DIN: 02417439
T Hinduja Housing Finance Ltd.
2 i Corporate Office: No. 167-169, 2nd Floor, Anna Salai,
Saidapet, Chennai - 600015, Tamil Nadu, India,
HIMDLIJA Branch Office: Office No-286, Pocket-1, Second Floor,

HOUSIMNG FINAMCE Sector-25, Near CNG Pump, Rohini, New Delhi-110085

Authorised Officer: Mr. Akash Mediratta, Contact No.: 9625339424;
Email: akashkumar.mediratta@hindujahousingfinance.com

NOTICE OF SALE THROUGH PRIVATE TREATY

SALE OF IMMOVABLE ASSETS CHARGED TO HHFL UNDER THE SECURITISATION AND

RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT

2002 (SARFAESIACT).

The undersigned as Authorized Officer of HHFL has taken over possession of the scheduled property us/

13(4) of the SARFAESI Act. Public at large is informed that the secured property as mentioned in the

Schedule are available for sale through Private Treaty, as per the terms agreeable to HHFL for the

realisation of it's dues on “AS IS WHERE IS BASIS” and “AS IS WHAT IS BASIS”.

Standard terms & conditions for sale of property through Private Treaty are as under:

1. Sale through Private Treaty will be on “AS IS WHERE IS BASIS” and “AS IS WHAT IS BASIS".

2. The purchaser will be required to deposit 25% of the sale consideration on the next working day of receipt

of HHFL's acceptance of offer for purchase of property and the remaining amount within 15 days thereafter.

3. The purchaser has to deposit 10% of the offered amount along with application which will be adjusted

against 25% of the deposit to be made as per clause (2) above. 4. Failure to remit the amount as required

under clause (2) above will cause forfeiture of amount already paid including 10% of the amount paid along
with application. 5. In case of non-acceptance of offer of purchase by the HHFL, the amount of 10% paid
along with the application will be refunded without any interest. 6. The property is being sold with all the
existing and future encumbrances whether known or unknown to HHFL. The Authorized Officer / Secured

Creditor shall not be responsible in any way for any third-party claims / rights / dues. 7. The purchaser

should conduct due diligence on all aspects related to the property (under sale through private treaty) to his

satisfaction. The purchaser shall not be entitled to make any claim against the Authorized Officer / Secured

Creditor in this regard at a later date. 8. HHFL reserves the right to reject any offer of purchase without

assigning any reason. 9. In case of more than one offer, HHFL will accept the highest offer.

10. The interested parties may contact the Authorized Officer for further details / clarifications and for

submitting their application. 11. The purchaser has to bear all stamp duty, registration fee, and other

expenses, taxes, duties in respect of purchase of the property. 12. Sale shall be in accordance with the

provisions of SARFAESIAct/Rules. 13. The Sale Date Will be 20-01-2026.

SCHEDULE Description of the Property (Secured Asset)

1. Built Up Property Bearing No-26, Third Floor, With Roof/Terrace Rights, Back Side, Left Hand Side,
Area Measuring 55 Square Yards, out of property no. 26, Out Of Khasra No. 22/14 & 15, Situated In the
area of Village Razapur Khurd, Colony Known As Block A-1, Mohan Garden, Near Parshuram
Bhagwan Chowk, Uttam Nagar, New Delhi- 110059. Boundaries: East — Road 20 feet wide,
West— Gali 10 feet wide, North — Others property, South — Others property
LAN: DL/BDP/BDRP/A000001025 (MRS. NEHA JOSEPH)

Reserve Price : Rs.17,50,000/- [Rupees Seventeen Lakh(s) Fifty Thousand Only]

Date: 03-01-2026, Place: Delhi Authorised Officer, For Hinduja Housing Finance Limited

FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of ihe Insolvency and Bankrupicy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

For the attention of the stakeholders of

Tokuten Development Services India Private Limited
RELEVANT PARTICULARS
1. |Mame 4 Corporate Parson Tokulen Dewalopmend Services India Privaie
Limited
141112022
ROC Delhi

2 | Dt of Wncorporation of Carporate Pessan
3. |Aulhority Under Which Carparata Persan
15 ncOrporatan | reqEiered

4. |Corparate ientity MNusmbes [/ Limfed
LEability lderdity Mumber of Corporate
Person

Address afl the fagistered affice and
principal affice {if any) of comporate
pearsom

(6. |Liquidation Commencemant Data of
Corporate Person

. |Mame, Address Emal Address, Teephone
Mumber and The Regsiratbion Mumber of
Thie Liguedator

U000 202 TC4sa40

en

E-137249, First Hoor, Harsha Bhawan
Connaught Place. New Dekhi-110001

29.12,2025

Hame: Shatesh Chandra Ojha

Addrass: 284288, Exin 1 Sewak Park Dwarka
Mare, Adjacent MEIT, North West, Naliona!
Capal Territory of Deini, 110053

Priotess Emad 10 v kuenGsgma.com,
Liguidator's Email: ipsceha@gmail com

188 Registragion Mo,
[BELIPA-D01AP-P-02B59 2023-20 2414382
Conlacl Ma. + 981 QEEA0ETES2

.H I ast ﬂ';-IIE' I'|r ::-.ll'.-n'u';s i rﬂ l:-:.'-llﬂﬁ ?H I'|1 F'I]IF:

Motioe iz hereby given that the Tokuten Development Services India Privats Limited na&-
cormmanced voluntary liguidation on 25 122025
The slakehalders of Takulten Development Services india Privale Limited are hersby called wpan
fo submil & proof of their claims, on or belore 28.01.2026, 10 1he liguidator at the addrass
rnlaned Al ted 1
The financial crediors shall sobmit ther proof of daims by electronic means ondy. All other
siakeholders may submil tha proof of claims in person, by -post or by elecironic means on
W lakuteniZgmail.com & mark CC o ipscohaigmail.cam
Suberession of false or misleading prools ol clainy shal attract penaliies.
Shatlesh Chandra Ciha
Liguidator of Tokuten Development Services India Private Limited
IBEI Reg No IBEIIPA-001/IP-P-02859/2023-2024/14 352
AFA valid upto 30.06.2026
IEBI Reg Address: Flat Mo: 107 UGE, Flal Mo: 288-288, Exin T Sewak Park,
Dwarka More; Adjacent NSIT, North West, Dehi-110058
Mobile Mo.: +31 S8580 67552 Email; ipscojhai@omal com
Process Email: vl kokuien@gmad com
Comespondence Address; E-T01, Design Arch eHomas, Surajpur Site 07,
Craatar Noida, Gautam Budh Nagar [UP) -201306

Tl

Date: 03.01.2026

FORM NO.14 [See Regulation 33(2)]
By All Permissable Modes

OFFICE OF THE RECOVERY OFFICER-I/II

DEBTS RECOVERY TRIBUNAL DELHI (DRT 1)

4th Floor, Jeevan Tara Building, Parliament Street, New Delhi-110001

DEMAND NOTICE

NOTICE UNDER SECTIONS 25T0 28 OF THE RECOVERY OF DEBTS & BANKRUPTCY
ACT, 1993 AND RULE2Z OF SECOND SCHEDULETOTHE INCOMETAX ACT, 1961.

RC/112/2025 Date: 24.10,2025
CENTRAL BANK OF INDIA
Versus
NIPUL SHARMA
Ta,

(CD1.) NIPUL SHARMA 5/0 LATE M. L. SHARMA, SOLE PROPRIETOR OF
NARAYANI POLYMERS, Regd. Office At: Piot No &, Shiv Ganga Industrial
Estate, Lokeshan, Bhagwanpur, Roorkee, Haridwar, Uttarakhand,
Also At: Unit Mo 9144, Tower B4, Spaze IT Park, Saclor-£9, Sohna Road
Gurgaon, Haryana-122018.

(CD2.) SHITAL SHARMA, Unit No.914A, Tower B4, Spaze IT Park, Sactor-d9,
Sohna Road, Gurgaon, Haryana-122018

(CD3.) ATUL SHARMA, 703, Jassminium-2, Vatika Cily, Sec-43. Sohna Road
Gurgaon, Haryana-122018
Also At: A-501, THE Qliver Crescent, GH-12, Seclor-d7, Gurgaon.

(CD4.) M/S RODEAC COATING ARENA, 8-9, Shiv Ganga Industrial Estate
Lakeshwari Bhagwan, Haridwar, Uttarakhand-247661.
AlsoAt: H. No.713, Sactor-15, Part ||, Gurgaon, Haryana-122001

This Is to notify that as per the Recovery Cerlificate issued in pursuance of orders

passed by the Presiding Officer, DEBTS RECOVERY TRIBUMAL DELHI

(DRT 1) in TA/657/2023 an amount of Rs.9,81,79,034.80 (Rupees Nine Core

Eighty One Lakh Seventy Nine Thousand Thirty Four and Eighty Paisa

Only) along with pendentefiite and future interest i@ 12% Simpla Interest Yearly

we.ef 1710712019 bl realization and costs of Rs.1,50,000/- (Rupees One Lakh

Fifty Thousand Only) has become due against you (Joinlly and

sevarally/Fulhy/Limited).

£, You are hereby dirscled o pay the above sum within 15 days of the receipts of the
nofica, faing which the recovary shall ba made in accordance with the Recovery
af Debts Due to Banks and Financial Institubions Act, 1993 and Rules there
uncder,

3. You are hereby ordered to declare on an affidavit the particulars of yours assets
an or befora the next date of hearing.

4. You ara hereby ordered to appear before the undersigned on 21,/01,/2026 at
10:30A.M. for furthes proceedings.

2. Imaddition to the sum aloresaid, you will also be lizble fo pay;

{a) Such interests as is payable for the period commencing immediately after this

nofice of the cerificate / execution proceedings,

{b) All costs, charges and expenses incurred in respect of the service of this

notice and warrants and other processes and all other proceedings taken for

recovanng the amount due.
Given under my hand and the seal of the Tribunal, on this date: 24110/2025.
SEAL OF Recovery Officer
COURT DEETS RECOVERY TRIBUNAL DELHI (DRT 1)

COPY TO: CENTRAL BANK OF INDIA,
Link House, 3, Press Area, Bahadur Shah Zafar Marg, New Deshi-110002

SBFC Finance Limited

|| S B FC Registered Office:- Unit No. 103, First Floor, C&B Square,
Sangam Complex, Village Chakala, Andheri- Kurla Road,

Andheri (East), Mumbai-400059.

CORRIGENDUM

With a reference to the Possession Notice pertaining to the Borrowers
1. MRS. SHIVANI DEVI, 2. MR. AVDESH KUMAR (LAN:- SBFCLAP0000167284
(PR01750181) & 0000198978-C (PR01808815) Published in this Newspaper
on 03.12.2025. In the Said Publication the Loan Account Number was
wrongly published for the said Borrower. Therefore the Public is requested to
consider the correct Loan Account Number:- SBFCLAP0000167284
(PR01750181) & 0000198978-C (PR01808815).

All other details of the earlier publication will remain unchanged.

Place: UTTAR PRADESH Sd/- (Authorized Officer)
Dated: 03.01.2025 SBFC Finance Limited.

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, itis not possible to verify its contents. The Indlian
Express (P) Limited cannot be held responsible for such

4 AXIS BANK LTD.

Retaill Asset Centre: 1st Floor, G-4/5, B, Sector-4, Gomti Nagar Extension Lucknow, UP 226010.
Registered office: “Trishul™- 3rd Floor, Opp. Samartheshwar Temple, Near Law Garden, Ellisbridge, Anmedabad-380006.

DEMAND NOTICE

contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising inits newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

Whereas the borrowers/Co-borrowers/guarantors/mortgagors mentioned hereunder had availed the
financial assistance form Axis Bank Ltd. despite having availed the financial assistance, the borrowers/
guarantors/ mortgagors have committed various defaults in repayment of interest and principle amounts
as per due dates. The account has been classified as OOO/NPA, consequent to which the Authorized
Officer of Axis Bank Ltd. under Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 & in exercise of powers conferred under Section 13(12) read with Rule 3
of Security interest (Enforcement) Rules, 2002 issued Demand Notice on date mentioned
herein below under Section 13(2) of the Act, 2002 calling upon the following borrowers/guarantors/
mortgagors to repay the amount mentioned in the notices together with further interest at the contractual
rate on the amount mentioned in the notices and incidental expenses, cost, charges etc until the date of
payment within 60 days from the date of receipt of notice.

FTI.nI'l.:n.l.']rn

GT Road, Ashok Nagar, Kanpur, UP — 208012.

from the date of receipt of the said notice.

Finance Ltd. for an amount and interest thereon.

available, to redeem the secured assets.

=== MAHINDRA RURAL HOUSING FINANCE LIMITED
Corporate Office:- Mahindra Rural Housing Finance Ltd. Unit No.203, Amiti POSSESSIOI‘I

Building, Piramal Agastya Corporate Park, Opposite Fire Brigade Station,
Kamani Junction, L.B.S. Main Road, Kurla (West), Mumbai- 400 070. Tel: +91 22 62929800

Regional Office: 2nd floor, Ashoka Raj Tower, Plot no. CP-162, Sector D-1, LDA Colony, Near Power House
Choraha, Aashiyana, Lucknow, UP-226012 , Branch Office : 111A/6, 2ND Floor, Above Panjab & Sind Bank,

(For Immovable Property) (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

Whereas the undersigned being the authorized officer of M/S Mahindra Rural Housing Finance Ltd. (hereinafter
referred to as “MRHFL"), Having its registered office at LUCKNOW and Branch office at KANPUR under
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002),
and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued Demand Notice under Section 13(2) of the said Act calling upon you being the borrowers
(names and addresses mentioned below) to repay the amount mentioned in the said notice being within 60 days

The borrower mentioned herein above having failed to repay the amount, notice is hereby given to the borrowers
mentioned herein above and to the public in general that undersigned has taken possession of the property
described herein below in exercise of powers conferred on me under sub section (4) of section 13 of the Act read
with the Rule 8 of the Security Interest (Enforcement) Rules, 2002 on this the 29.12.2025

The borrowers mentioned herein above in particular and the public in general are hereby cautioned not to deal with
the said property and any dealings with the property will be subject to the Charge of M/S Mahindra Rural Housing

The Borrower's attention is invited to provisions of sub section (8) of Section 13 of the Act, in respect of time

Name & Address of the
Borrowers/Guarantors

Outstanding Amount

000 /NPA Date
Demand Notice Date

Description of the charged/
Mortgaged Properties

Khasra No.

1. M/s. Hanumant Distributions
(Borrower) Through Its Proprietor Mr.
Prabhat Nigam, 2. Mr. Prabhat Nigam,
(Co-borrower/guarantor) S/o Pradeep
Kumar Nigam Address of both 1. H.no.
32, Sector N-1, Ashiyana Colony Kanpur
Road, Lucknow, Uttar Pradesh 226012,
Address 2: Plot No. 1, Inderlok Market,
Near Krishna Nagar Metro Station,
Lucknow, Uttar Pradesh-226012, 3. Mrs.
Neeru Nigam (Co-borrower/mortgagor/
guarantor) W/o Mr. Prabhat Nigam R/o-1.
H.no.32 Sector N-1, Ashiyana Colony
Kanpur Road, Lucknow, Uttar Pradesh
226012, R/o-2. Plot No. 74, 75, 76 & 77
1015B, Bhasanda,
Mohanlalganj, Lucknow U.P.

Property No. 1. All Such Pieces Or Parcels
Of A Diverted Land/property Admeasuring
Area 91 Sq. Mt. At Bhukhand No. N-1-32,
Sector-N, Ashiyana Colony, Kanpur Road,
Lucknow, U.P. In The Name Of Smt. Neeru
Nigam W/o Mr. Prabhat Nigam. Bounded
By: East - Bhukhand No. N-1-33, West -
bhukhand No. N-1-31, North-bhukhand No.
N-1-3, South—9 Meter Wide Road.

Rs. 17509407.60
Rs. 28,41476
as on 18.11.2025
+ Interest & other exp.

28.02.2023
08.12.2025

Property No. 2: All That Piece And Parcel Of
Diverted Land/property Admeasuring Area
371.747 Sq. Mtr, Situated At Plot No.s 74, 75,
76 And 77 On Part Of Khasra No. 1015B,
Village Bhasanda Pargana Nigoha Tehsil
Mohanlalganj, Lucknow U.p. In The Name Of
Smt. Neeru Nigam W/o Mr. Prabhat Nigam,
Bounded By: East -25 Feet Wide Road,
West - 25 Feet Wide Road, North -F-06,
South—plot No. 73 & No.78

In the circumstances of aforesaid, the notice is hereby given to the above borrowers, co-borrowers and/or
their guarantors (where ever applicable) to pay the outstanding dues as mentioned above along with future
interest and applicable charges within 60 days from the date of the publication of this notice failing which further
steps will be taken after the expiry of 60 days of the date of this notice against the secured assets including
taking possession of the secured assets under section 13(4) of SARFAESI Act, 2002 and the applicable rules
thereunder. The Borrower(s) Co-borrowers Mortgagor(S)/Guarantor(S) attention is invited to provisions
of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.
Please note that under Section 13(13) of the said Act, No Notice Shall transfer by way of sale, lease or
otherwise any of his secured assets referred to in the notice, without prior written consent of the Bank.

(Authorized Officer) Axis Bank Ltd.

n|Name of the Borrower(s) / Description of Secured Asset Demand Notice | Date of
N Guarantor(s) (Immovable Property) Date and Amount; Possession
1. | (LC No: 714376/ PART OF PRIVATE PLOT NO.105-C,{ 12-01-2021 | 29-12-2025
XSEMKNP00585144 PART OF ARAZI NO.446, ARRA, Rs Physical
Kanpur Branch) KANPUR, UP-208021 , EAST :K.D.K.L ' Possession
BRIJESH MISHRA (Borrower) |SCHOOL, WEST: PART OF PLOT, NORTH Date: 03.01.2026
PRITI MISHRA, (Co Borrower)|: 15 FT. ROAD, SOUTH : PLOT NO.106,| 22,14,295/-
K.D.K.LSCHOOL

Place :- KANPUR Date:-03.01.2026 Sd/- Authorised Officer Mahindra Rural Housing Finance Limited

INDIAN OVERSEAS BANK

Regional Office: Building No. Eﬂ First Floor, Near BSNL Office, Tejgarhi Crossing, Meerut -250005. Ph. 0121-2761701, 2762124. Fax: 2761703

2002. On 06.02.2026

MEGA E-Auction UNDER SARFAESI Act,

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES.

' Sale of Immovable propertyfies morgaged to Bank under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (No.54 of 2002) Whereas the Authorised Officer of |
Indian Overseas Bank has taken possession of the following property/ies pursuant to the notice issued under Section 13({2) of the Security interest (Enforcement) Rules 2002 in the following loan account with
right to sell the same on "AS |15 WHERE |15 BASIS AND AS 15 WHAT |15 BASIS” for realisation of Bank's dues plus interest as details hereunder and whereas consequent upon failure to repay the dues, the |

undersigned In exercise of power conferred under Section 13(4) of the said Act proposes to realise the Bank's dues by sale of the said propertyfies. The sale will be done by the undersignead through e-auction
platform provided at the Web Portal (https://www.baanknet.com).

Sr. | Branch Name of the Bank Dues Securities Reserve EMD] Branch Contact Details
No. Account as on Price Bid Multiplier
1 | Wuzffar- |BORROWER: R5.19.18,43541 | All the part and parcel of the Residential propery land and house| Rs, 23.08,000.00| Rs. 2,.30,900.00 Indian Ovorseas Bank Muzaffarnagar
Magar  |Mr. Desh Pal Singh S/o Sh Chandra Bhan Singh | as on 25122025 | house constructed on Khasra Mo 582  House No 81 AMohalla (Plus Applicable {bid multiplier Branch, Muzaffarnagar
:'1'52 ﬁﬂ" Mo ﬂS.FEPhalanfi’I.u-lu-ﬂ‘llukE —Hhatauli —Hﬂ'ﬂ'ﬂlﬂl_lfi NE"HF Mnhﬂn SWEE'T\'S h{,u;ﬂﬂ'ﬂmﬁgﬂf UP‘ h-ﬂ".fll'lﬂ ATEa T-E.:‘;ll REEE-DD‘:}-‘I-] Uﬂarai:;raqezluﬁé:;égﬂ-;y-ﬂ §
uzaffarnagar , WP Pin: = . . x| L e e d g=mail o obx.in ar
GUAHAH‘EC?FI: gﬁiﬁﬂh&-q. MEr in the name of Mr. Desh Pal Singh S/o Chandrabhan Mr. Gaurav Arora (BM) 6925950580
Mrs. Rekha Sharma Wio Sanjay Kumar Sharma, By g d R . '
Shantinagar, Muzaffarnagar U.P Pin : 251002 Hn ed by 85 pear sala |:|=r-_'r_=1d nd BBE2 daled 16072014 _
East; House of Sunil Tyagi and others, West Easta 12 feet wide at
present 15 feel wide, Morth | House of Mr. Raju, South! Howse of Mr,
Gopal
7 | Shakjahan- |BORROWER: Ra.21.44,343.00 | All the part and parcel of Residential property in the rame of Mokd| Rs, 16,91,000.00| Rs. 1.69,100.00 Indian Overseas Bank Shahjahanpur
LT Mohd Akram , Address: Sfo Rlyasat,H.No| ason 25122025 | Akram situated at gata No 253/2 Min ka juj.Near Roza Flyover Shiv| (Plus Applicable {bid multiplier Branch Gatuka Lodge, Govindganj,
1289 ,Near Pakka Kuan ,.Bijlipura tandir, Will - P.h-ITI.:iLil..-IJF Mayajpur, Shahjahanpur having area T8.65 Tax) Rs. 25 000/ Shahjahanpur, Uttar Pradesh- 242001 ,
Shahjahanpur U.P PIN 242001 sqmt registered in Bahi No.1 Zild Mo, 15713 Page Mo 191-206 Sr e-mail: iocb2801 @iob.in or
GUARANTOR: Mo. 1519 dated 08,02 2023 al registrar office Shahjahanpur. Mr.. Vikas Kumar (BM) 3748640171
Mr. Firoj Abid Address: S/0 Shaukat All , 72, Bounded by as per sale deed
Bijlipura, Kabristan Bebe Babbo East—Plot af Or. Azaz
Shahjahanpur U.P West - 16ft wide kachcha rasta.
Morth —Plot of Shajad Bagum
Soulh = House of Alawddin & Property of seller .
3. | Shakjahan- |BORROWER: Re. 1279750:21 | All the part and parcel of Residential property in the name of Mr.| Rs, 13,50,000,00| Rs. 1,35000.00 Indian Overseas Bank Shahjahanpur
[T Mrs, Rajne Gupta Wio Mr. Yogesh a8 on 201220285 | Anand Gupta situated near Ved Mamiage Lawn at Hathoda| (Plus Applicable {bid multiplier Branch Gatuka Lodge, Govindganj,
Address: Brij Vihar colony Hathoda Bujurg Bujurg, Shahjahanpur having area 83 62 Sg.m registerad in Book 1 Tax) Rs. 25.000/-) Shahjahanpur, Uttar Pradesh- 242001 ,

Shahjahanpur, U.P Pin:242001
GUARANTOR:

Mr. Arvind Gupta

Address : S'o Ved Prakash Gupta ,Moh:
Kimibagh, Shahjahanpur U.P Pin ; 242001

Volume 10556 Page No 345-376 5r. No 1488 dated 04,03.2017,
Shahjahanpur U.PPIN: 242001

Bounded by

East: 141t Wide Road

West: Froperiy of Yogesh Gupta

Marth : Proparly of Vedprakash Gupta

South: Plot of Mission

e-mail; iobh2801 @iob.in or
Mr.. Vikas Kumar (BM) 9748640171

BORROWER:

Mr. Raju S/o Rati Ram

Address: Plot no E-324 & E-325 Ashok
Vihar, Awas Vikas Parishad Khatauli
Muzaffarmagar U.P Pin : 251201
GUARANTOR:

Mr. Charan Singh

H.no 620 Village Mutafarrik Nai Basti |
Khatauli, Muzaffarnagar U.P Pin; 251201

4. |Khatauli

Rg. 848059272
ason 25122025

All that part & parcal of residential house consiructed on Plot Mo E-
324 (41,31 sgmeter) &E-325(41.31 sq ), Ashok Vihar, Awas Vikas
Parizhad Khatauli Muzaffarnagar U.P , properly inthe namea of Mr.
Raju Tolal combined Area B2 62 50 Meter registered vide 02 sale
dead as folkows:

Property 1

House constructad on Plot No E-324 (41.371 S5q.m) Ashok Vihar
Aowvas Vikas Parishad Khataulh MuzaffarMagar WP registered in
regisirar of Khatauli vide sale deed No 7614 dated 27 12,2017
Bounded by as per sale deed

East; Houae Mo E-323

Wastl: House No E-325

Marth: Rasia 6Mt wide

South: Mouse Mo E-321

Property 2.

House constructad on Plat No E-325 (41,31 S0.m) Ashok Vibar ,
Aowas Vikas Parishad Khatauli MuzaffarMagar WP registered in
registrar of Khalauli vide sale dead Mo TE15 dated 27 12 2077
Bounded by as per sale deed

East House Mo E-324

West House No E-326

Morth- Rasta 60t wide

south: House Mo E-320

Rs, 26, 10,000.00

(Plus Applicable
Tax)

Indian Overseas Bank
Hhatauli Branch,

G.T. Road, Khatauli-251201
e-mail: iob3T55 @iob.in
Mr. Sumeet Chaudhary (BM}
B925953755

Fs, £,61,000,00
(bid multiplier
Rs. 25,000/}

5 Shakjshan-

pur

BORROWER:

Mr. Sarfaraz Ahmad ,

Address: 30 Manzoor Ahmad , 135 |
Gadiyvana Chungi ,Shahjahanpur ,UP PIN
242001

GUARANTOR:

Mrs. Shaboena

Address: Wio Manzoor fhmad, 116
Gadivana Chungi , Shahjahanpur , UP PIN
242001 PIMN 242001

BORROWER:

Mrs. Sama Sultana,

Address: W/IO Shahnawaz Khan, Tareen
Jalal Magar ,Shahjahanpur ,UP PIN 242001

5 ﬁh.ﬁaﬁan-

pur

CO-BORROWER

Mr. Shahnawaz Khan

Address: 3/0 Ayub Khan  Tareen Jalal
Magar ,Shahjahanpur UP PIN 242001

R, 23,01,300.24
A% 0m 20 142020

' Rs. B,31.906.25
a% on 25,12, 5028

area 7224 sq.m siuated al Jalal Magar Bahar Chung! Gadivana
Fargana & Tehsil Sadar Shahjahanpur in tha name of Mra. Shabina
Begum Wo Mr. Manjoor Ahmad Registered in Bahi Mo.01 Jild Mo
11335, Page Ne 343-372 3r. Mo, 5415 dated 18.04.2018 Bounded
by as per sale dead

Eazst: Property of seller

Wiast 10 Ftwide Razta

Morth: Property of Sita Ram Kapoor

South: Property of Rasul Ahmad

Bounded by as per site

East: Railway Station to Nigohi Road
West: 10 Fiwide Rasta

Marth: Froperty of Sita Ram Kapoor
Souihn: Property of Rasul Ahmad

All that part & parcel of residential cum commercial property having

Rs. 25,11,000.00

[Plus Applicable
Tax)

Rs. 2,51,100.00
{bid multiplier
Rs. 25,000/<)

Indian Overseas Bank Shahjahanpur
Branch Gatuka Lodge, Govindganj,
Shahjahanpur, Uttar Pradesh- 242001 ,

e-mail; iob2801 @iob.in or i
Mr.. Vikas Kumar (BM) 9748640171

All that part & parcel of residential propery in the name of Mrs,
Sama Sultana W/o Shahnawaj Khan Siluated al parl.of Gata No
412 Moh-Jalal Negar .Bahar Chungi Shahjahanpur U.P -242001
having area 34.94 sgmiragisterad in Bahi Mo, 1 Zild Mo 14212 Page
Mo 124 5r Mo 3534 dated 19.02.2021 at registrar office
Shahjahanpur Boundead by as par sale dead

East: Kachha rasta 10t wide

Yvast: Plot O surash

Marth: Plot of Mazim Hasan

South: House Of Mahd Hasan

Bounded by as per site;

East: Rasla 10 wida

West: House of Mr. Smashad
Marlh: House Of Mr.\Waseem Khan
South: House of Mohd Hasan

Rs. 8.79,000.00 |

[Flus Applicable
Tax)

Indian Overseas Bank Shahjahanpur
Branch Gatuka Lodge, Govindganj,
Shahjahanpur, Uttar Pradesh- 242001 , |
e-mail; iob2801 @iob.in or
Mr.. Vikas Kumar (BM) 9748640171

Rs. 87.800.00
{hid mulbiplier
Rs. 25,000/}

BORROWER:

Mr. Shri Chand 5/o Sukhbir Singh,

134K, Mutfarirk, 1, Moolchand Vihar |,
Khatauli, Muzaffarnagar U.P Pin : 251201

7. |Khatauli

CO-BORROWER

Mr. Sanju Kumar S/o Srichand

Ward MNo. 10 Khatauli Moolchand Vihar |
Muzaffarmagar U.P Pin : 251201 PIN 242001

Rs. 14,48 449.00
2% on 25.12.2025

All that part & parcel of residential property in the name of Mr. Shir
Chand 5/o Sukhbir Singh Situated at  plot no 70 Mahalla
Maoalchand Vikar Ward Mo 10 Khataull  Dist: Muzzafamagar
having area 183.94 sq m registered in Bahi Mo, 1 Zild No 583 Page
Mo 375-388 Sr No 12098 dated 25.11.2004 at registrar office
Khatauli Bounded by.as per sabe deed

Easl: Plot Mo 69 of Gyan Singh

West: Plot Mo, 71 Harnayan

Morth: Rastia 20 ft wids

South: Plot Mo 68 Kishanlal

Rs. 60,55,000.00

(Plus Applicable
Tax)

Indian Overseas Bank
Khatauli Branch,

.T. Road, Khatauli-251201
e-mail: iob3T55 @iob.in
Mr. Sumeet Chaudhary (BM)
8925953755

Rs. 6,05,500.00
{bid multiplier
Rs. 25,000/-)

Date of E-Auction 06.02.2026 Time of E-Auction : 11.00am to 4.00pm with auto extension of Ten minutes till sale is completed. EMD may be deposited till 05.02.2026 | before 5.00 PM) - All Property are under '
Symbolic Possession. The e-auction is being held on "AS IS WHERE 15" and "AS IS WHAT 15" BASIS. To the best of knowledge and information of the Authorised Officer, there are no encumbrance on the
properties placed on auction. Dutstanding Dues of Local Self Government (property tax, water Sewerage, Electricity Bills etc.) to be Ascertained and borne by bidder However, the intending bidders should
make their own independent inquiries regarding the encumbrances, title of propertylies & inspect & satisfy themselves. -Properties can be inspected on Till 05.02.2026 Between 11:00 A.M. to 04:00 PM (with

prior appointment from bank)

The intended bidders who have deposited the EMD and require assistance in creating Login ID & Password, uploading data, submitting bid, training on e-bidding process etc. May contact authorised
representative of e-auction service provider https:/iwww.baanknet.com

FOR DETAILED TEEM AND CONDITIONS PLEASE VISIT WEBSITE https:/i'www.baanknet.com and for bidder Registration hitps:/f'www.baanknet.com
This Notice is also to be treated as 30 days Statuary sale notice [Subsequent sale) to borrower and Guarantors (L/Rs) Under Rule B{6) Security Interest [Enforcement), Rules 2002

Date: 02.01.2026

epaper.ﬁnanﬂ'taiexpress.mn'. .

Place: Meerut

Authorised Officer Indian Overseas Bank

New Delhi
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